IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:
AT HYDERABAD

0.A.No.728 OF 1999 DATE OF ORDER:16-6-1999.

BETWEEN:
Indra Prakash Kutty. «ve.Applicant
and

1. The Assistant Commissioner,
Regional OfPice, Kendriya Vidyalaya
Sanghatan, Picket, Secunderabad~500 GO09.

2. The Principal, Kendriya Vidyalayas,
Bolaram, JJ Nagar Post, Secunderabad.

....Rgspondanta

COUNSEL FOR THE APPLICANT :: Mr.P.,M.Srinivasa Rao
COUNSEL FOR THE RESPONDENTS:; Mr.B.Narasimha Sharma
CORAM:
THE HON'BLE SRI R.aANGaRAJAN,mzmaER(Aomn)

AND

THE HON'BLE SRI B.S.JAI PARAMESHWAR,MEMBER(JUOL)

: DRDER:
ORAL ORDER(PER HON'BLE SRI R.RANGARAJAN,MEMBER(A) )

Heard Mr,Pandy Ranga Rao for Mr.P,M.Srinivasa Rao,

learned Counsal Por the Applicant and Mr.M.C.Jacob for

Mr.B.Narasimha Sharma, lsarned StandingCounsel for the

Respondants.
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2, The applicant in this DA while working as a
Physical Education Tsacher, Kendriya Vidyalaya Sanghatan,
was issued with a Suspension Order bearing No.F.13-144/
99KVS (HR) /2823, dated:3-5-1999, which is impugned in this
0A.

3. - As par the Disciplinary Appeal Rules, Order of
suspension is appaalable. The applicant has submitted
an appeal addressed to the Assistant Commissioner i.0.,
Respondant No.1 hersin. As the Rgspondont No.? himsalf
has passed the impugned Ordar of suspension, the appsal
lias_gg the higher official. Hance, the Reapondant No.1
is directad to send the appeal of thes applicant dated:
6-5-1999 to the appropriate Appellate Authority for
necessary orders. That Appallate Authority should

dispose of that appeal on or bafore 30-=7=-1999,

4. Uith the above direction, the OA ias disposed

of at the admission stage itself. No costs.

( B.5.3JA] ESHWAR ) ( R.RANGARAJAN )
nsgsga(auuL) MEMBER (ADMN)
ATED:this tha 16th day of June,1999
Dictated to steno in the Open Court - ‘ﬁv: ]
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